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                                        NOTICE 

In absence of Hon’ble Chairperson all mentioning of Fresh cases/ urgent listing/ listing 

of I. A’s etc. be made before Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial). 
 

                By the order of Hon’b1e Chairperson 

 

                                                                                            -sd/- 

                                                                                                                                     Registrar 

 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 19.02.2020 (WEDNESDAY) 

COURT IV 

10:30 AM 
 
 

 

   In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member 

(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
   

  For Hearing 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.   Comp. App (AT) 

392 of 2017 

 

Part Heard 

Gireesh Kumar Sanghi&Anr 

Vs. 

Ravi Sanghi&Ors 

With 

Dhruv Gupta AnirudhWadhw

a (R-1 to 4) 

2.  Comp. App (AT) 

393 of 2017 
 

Part Heard 

Gireesh Kumar Sanghi&Anr 

Vs. 

AGA Publications Ltd. & Ors 

Dhruv Gupta Y.Suryanarayan 

a 

3.  Comp. App. (AT) 

No. 338 of 2018 

 

Part Heard 

V.J. Paul Joseph & Ors  

Vs. 

Alexander Correya & Ors. 

 

With 

B. Ragunath A. Ajith Kumar 

(R1-R3) 

4.  Comp. App. (AT) 

No. 349 of 2018 
 

Part Heard 

Kathirkutty Augusthy & Ors. 

Vs. 

Alexander Correya & Ors. 
 

Anandh K. N.J. 

Mathew(R4-9) 

Achyuth Ajith 

Kumar (R1-3) 

5.  Comp. App (AT) 

(Ins) No. 712 of 

2019  
 

Bhagwan Singh Rawat. 

Vs. 

State Bank of India & Anr. 
 

Mangesh Krishna Ankur Mittal-R1 

Abhishek Anand-

RP 

6.  Comp. App. (AT) 

No. 235 of 2019 

 

Regent R & D Technologies Pvt Ltd & 

Anr. 

Vs. 

The Registrar of Companies, Pune. 

Susshil Daga  Ashish Aggarwal 

7.  Comp. App. (AT) 

No. 296 of 2019 

 
 

Vijaya Sai Poultries Pvt Ltd. 

Vs. 

Vemulapalli Sai Pramella & Ors. 

Manisha Chaudhary C.B.N. Babbu 
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02:00 PM 

   In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member 

(Technical) and Hon’ble Ms. Shreesha Merla, Member (Technical) 
 

  For Hearing 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 403 of 2018 

 

 

The Rathna Textile Mills Pvt. Ltd. & 

Ors. 

Vs. 

V.R.A.R. Ramakrishnan 

 

B. Ragunath S. Santanam 

Swaminadhan 
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